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HIGH COURT FOR THE STATE OF TELANGANA

AT HYDERABAD
(Special Original Jurisdiction)

FRIDAY ,THE TWENTIETH DAY OF SEPTEIVBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J SREENIVAS RAO

WRIT PETITION NO: 14513 OF 2015

Between:

AND
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13

Shaikh Anwar Basha, S/o. Vali Saheb, Aged about 38 years, Occ Director,
State Minorities Finance Corporation, Resldent at Bapatla. Guntur District,
Andhra Pradesh.

...PETITIONER

The State of Telangana, Rep. by its Chief Secretary to the Government.
Secr:tariat Buiid ing Hydera bad.
The State of Andhra Pradesh. Rep. by i'ts Chief Secretary tt the Governrnent,
Secretariat Building, H yd era bad.
The State of Telangana, Rep. by its Special Secretary to the Government,
[\,4inorities Welfare Departmennt, Secretariat Buliding, Hyderabad
Special Secretary to Government (FA.C), Mincrities Welfare Deparlment,
Government of Andhra Pradesh, A.P. Secretariat, Hyderabdd.
Joint Secretary / Deputy Secretary to Government, Finance and Planning,
Government of Andhra Pradesh, A.P. Secretariat, Hyderabad.
Joint Secretary / Deputy Secretary to Government, Minorities Welfare
Department, Government of Andhra Pradesh, A.P. Secretariat, Hyderabad.
Commissioner, Minorities Welfare Department, Government of Andhra
Pradesh, A.P. Secretariat, Hyderabad
A.P. State Minorities Finance Corporation Limited, Having its registered office
at 5th Floor, Razz.ak l\/anzil, Haj House, Nampally, Hyderabad- I - Rep. by its
Authorised Signatory.
Telangan State Minorities Finance Corporation Limited, Having its registered
office at 5th Floor, Razzak ltAanzil, Haj House, Nampally, Hyderabad- l, Rep.
by its Authorised Signatory.
M.J. Akbar, Vice-Chairman/Managing Director, A.P. State Minorities Finance
Corporation Limited, Having office at Floor, Razzak Manjil, Haj House,
Nampally, Hyderabad-1.
Syed Vilayath Hussain, General [Vlanager, Telangana State [Vlinorities
Finance Corporation Limited, Having office at 5th Floor, Razzak lVlanjil, Haj
House, Nampally, Hyderabad-1 ,

Liquath Ali, General Manager, A.P. State [\4inorities Finance Corporation
Limited, Having office at 5h Floor, Razzak [\/anjil, Haj House, Nampally,
Hyderabad-1 .

M.A Bari, Assistant General Manager cum Company Secretary, Having office
at Sth Floor, Razzak tr/aniil, Haj House, Nampally, ,rr"rrO:l*,irpONDENTS



Petition under Article 226 of lhe constitution of lndia pra'/ing that in the

circumstances statt:d in the affidavit filed therewith, the High court may be

pleased to issue a vy'rit, order or direction more particularly in the nature of writ of

IVIANDAMUS declaring the impugned G.O.Rt.No.37 dated 28 03 2O15'

purportedly disbanding the present Board members of the Respondent

corporation as beinl arbitrary, illegal, unjust, contrary to law and without authority

of law and to set aside the lmpugned G.O.Rt.No.37 dated 28 04 2015

t.A. NO: 1 OF 201s(WPMP. NO: 1Q941 0F 2015)

. Petition under. Section 151 CPC praying that in the circumstances stated in

the affidavit filed r support of the petition, the High Court ma)' be pleased to

suspend the operation of G.O.Rt.No.37 dated 28-04 2015 issued by Respondent

No. 4. pending the itbove writ petition

t.A. NO :2 OF 2015(WPMP. NO: 20941 O F 2015)

Between:

Shaikh An,,',a'Basha S/o. Vali Saheb, Aged acout 33 yeais, Occ Dti'ector,
State Minorit es Finance Corporation, Reaident at Bapatia. Guntur Drstrict,
Andhra Prade sh 

...PETlroNER
AND

1. The State ol Telangana, Rep. by its Chief Secretary to the Government,
Secretariat B rilding, Hyderabad.

2. The State of Andhii Piadesh, Rep. by its Chief Secretary to ihe Government,
Secretariat B -rilding, Hyderabad.

3. The State of Tela-ngana, Rep. by its Special Secretary to the. Government,
N4inorities We'lfare D-epartmennt, Secretariat Buliding, Hydera :ad

4. Special Secretary to Government ([AC), lt4inorities Welfrlre Department,
Gbvernment )f Andhra Pradesh, A.P. Secretariat, Hyderabad.

5. Joint Secretary / Deputy Secretary to Government, Finance and Planning,
Government :f Andhra Pradesh, A.P. Secretariat, Hyderabad.

6. Joint Secret ary / Deputy Secretary to Government, Minorities Welfare
Department, Sovernment 6f Andhra Pradesh' A.P. Secretarrat' Hyderabad-.

7. Cohrmissioner, It/linorities Welfare Department, Governnrent of Andhra
Pradesh, A.P. Secretarlat, Hyderabad

8. A-P. State I,/l norities Financ6 Corporation Limited, Having its registered office
at 5th Floor, l,azz.ak l\/anzil, Haj House, Nampally, Hyderabad- I . Rep. by its
Authorised S gnatory.

9. Telangan Sta[e l\4inbrities Finance Corporation Limited, Having its registered
office at 5th trloor, Razzak Manzil, Haj House, Nampally, Hyderabad- l. Rep.
by its Authori;ed Signatory.

1 O. M.J. Akbar, \/ice-Chairman/lr/anaging Director, A.P. State IVinorities Finance
Corporation Limited, Having office at Floor, Razzak tVlanjil, Haj House,
Nampally, Hyderabad-1.



1 1. Syed Vilayath Hussain, General lVlanager, 
-Telangana 

State . l\'4inorities

Finance C6rporation Limited, Having office at Sth Floor, Razzak lvlanjil' Haj

House, Nampally, Hyderabad-1 ,

12. Liouath Ali. Geherdl Manaqer, A.P. State Minorities Finance Corporation
t-irhiteO, Having office at 5"h Floor, Razzak tVanjil, Haj House, Nampally,
Hyderabad-1.

13. N/:A Bari, Assistant General Manager cum Company Secretary. Having office
at 5th Floor, Razzak tt/anjil, Haj House, Nampally' Hyd-erabad-|.

14. The Union 
'of 

lndia, Rep. by iti Secretary , l\/inistry of Law and Justice , New
Delhi' 

...RESP.NDENTS

,|

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

implead the proposed Respondent No.1 4 herein as Respondent No' 14 in WP

No.14513 of 20'l 5

Counset for the Petitioner: SRl. AVINASH DESAI SENIOR COUNSEL FOR
MS. MAHATHI REDDY

Counsel for the Respondent No . 1: SRI POTTIGARI SRIDHAR REDDY,
SPECIAL GP FOR ADVOCATE GENERAL

Counsel for the Respondent No.2: SRI A. RAGHURAM,
AGP FOR STATE OF AP

Counsel for the Respondent Nos. 3to7: GP FOR SOCIAL WELFARE

Counsel for the Respondent Nos.5&9: GP FOR FINANCE & PLANNING

Counsel for the Respondent Nos.8&12: SRI RAMANUJA CHARI

Counsel for the Prosposed Respondent: SRI GADI PRAVEEN KUMAR,
DY. SOLICITOR GENERAL OF INDIA

Counsel for the Respondent Nos. 10,11&13:..

The Court made the following: ORDER



THE HON'BLE THE CHIEF JUSTICE ALOK ARADHE

AND

THE HON'BLE SRI JT'STICE J.SR.EENWAS RAO

WRIT PETITION No. 14513 of 2015

ORDER: eer the Hon'bLe the Chief Justrce Alok Aradhe)

Ms. Mahathi Reddy, learned counsel for the

petitioner

Mr. Pottigari Sridhar Reddy, learned Special

GovernmerLt Pleader attached to the office of learned

Advocate General for the State of Telangana.

Mr. A.Raghurarn, learned Assistant Go.,'ernment

Pieader for the State of Andhra Pradesh

2. Learr ed counsel for the petitioner submits that the

writ petitio rr has become infructuous

3. In vie w of the aforesaid submission, the writ. petition

is dismissed as infructuous

I
I



2;

Miscellaneous applications pending, if any, shall

stand closed. However, there shall be no order as to costs.

//TRUE COPY//

, SD/- K.AMMAJI
ASSISTANT REGISZfrARV

SECTION OFFICERTo,

1. The Chief Secretary to the Go_vernment, Secretariat Building, T.S.,Hyderabad.2. The Speciat Secretbry to the Governmeni lrrinorities Weffar? o.p5rtirJ.i"tj
^ Secretariat Buliding, f.S.,Hyderabad3 The Speciar Secre[ary to Government (FAC). |'rrinorities werfare Department,T.S., Secretariat, Hvd-erabad.
4. The Joint Secrefarr/ Deputy Secretary to Government, Finance and_ Planning, Governnient oi rdr"rbi.il f .b.,-slcietariat, Hyderabad.5. The Joint Secretarv / Deputy Se"cretary to 

'C-o*rnrent, 
triinoritLJWelfare

^ !.enqrtme nt, co ve in merii oi r;l;",;;;'i."sl blcreta ria t, H yd era bad.6 rhe commissi-oner. IVinorities weiiare-bepi rtir"ent, coverninenl oi 
-'

_ Telangana, T.S.Secretariat, Hyderabad7. The Authorised Sionato.ry.A.p. State Minorities Finance Corporation Limited,
ll:::s^,i!: l?gj._1,"-'Fg 

oni6e at sth Fr";;;'{#.;k M;;;ir, H;ifi;l,.."e, 
-"""""

t\ampa y, Hyderabad_ I .

8. The Authoris'ed signatory.Terangana State Minorities Finance coroorationLimited, Having itiresistered or'iC" it stniio;;, R;;;;k'rvi;;;,il1lI;liillL
Nampally, Hyderabad-- l. -

9 One CC to I\,4s. IVAHATH| REDDY. Advocare tOpUCl10.Two CCs to Gp FOR,FtN^llC_E & pLAr.rNll.rC Ftign Cbrrt for the State ofTelangana. at HyCerabad [OUT]
1 t T"vr CCs tc THE ADVOCATE GE\ERAL H,gh co.rt for the sirt: of
_ ^ Telan5:ra, at Hyderabad [OUT]
12 Two CCs tr Gp'FoR soct.AL u,ELFARE. High court for the srdte of
. ^ Telangana, at Hyderabad [OUT]
l9 9n" CC to SRt. k n4y^ryql,l.cnenr, Advocate IopUCl14. One CC to SRr. GAD| pRAVEEr.r xurvrAn,t oi.'Sbi cEi{ oF rNDrA)[OpUC]'15. Two CD Copies
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HIGH COURT

DATED:2010912024
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ORDER

WP.No.14513 of 2015

DISMISSING THE WRIT PETITION AS INFRUCTOUS
WITHOUT COSTS
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